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(d) if so, the reasons for changes in the 
traffic light colours and by when the 
previously system would be restored? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY OF HOME 
AFFAIRS (SHRI M. M. JACOB);   (a)  and  
(b)  No, Sir. 

(c) No such survey report has been 
received by Delhi Traffic Police from the 
Central Road Research Institute, New  Delhi. 

(d) Does not arise. 

Controversy over possession of land in 
Buxar 

2933. SHRI KAMAL MORARKA: Will 
the Minister of HOME AFFAIRS be   
pleased  to  state: 

(a) whether the Government of Bihar has 
made any representation to the Central 
Government to resolve the controversy over 
the possession of land in Zuxar district; 

(b) if so, whether Government have Jield 
any ' discussions in this regard with the 
Governments of Bihar and Uttar Pradesh;  
and 

(e) if so, the outcome thereof and 
the steps Government have taken so 
far  to  resolve  the  issue? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY HOME 
AFFAIRS (SHRI M. M. JACOB):   (a)   No, 
Sir. 

(to)   and  (c)  Do not arise. 

 


